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Compensation for Acquisition of Land
for Bhakra Dam
1109, Shri Daljit Singh: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it 13 a fact that com-
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pensation has not yet been paid to
the land owners whose land had been
acquired for the Bhakra Dam; and

(b) if so, the reasons therefor?

The Deputy Minister of Jrrigation
and Power (Shri Hathi): (a) No.
Out of the total commpensation payable
amounting t. about Rs 167 lakhs,
compensation amounting to about
Rs 67 lakhs has been paid by the end
of March, 1958, either in cash or in
the shape of land

(b) Reasons for the non-payment
so far of the remaming amount, :te,
about Rs 100 lakhs, are —

(1) the compensation I1n many
cases 13 disputed and can be
paid only after final decision
by competent court, and

(11) 1n some cases, the payments
are withheld for want of
sanction of mutations entered

\ in revenue records as a result
of inheritance and other trans-
actions

Cholera and Smallpox

1110 Shri Daljit Singh: Will the
Minister of Health be pleased to state
the total number of deaths due to
Cholera and Smal-pox epidemics in
Pun)ab State during the current year
upto 3ist July, 1958?

The Minister of Health (Shri
Karmarkar): The reguisite informa-
tion 1s given below —

Deaths
(1) Cholera 1
(2) Smallpox 249

Rural Water Supply Schemes in
Himacha! Pradesh

1111. Shri Daljit Singh: Will the
Minister of Health be pleased to state:

(a) whether the amount allotted to
Himachal Pradesh for implementing
the rural water supply scheme has
been utilised during the First and
Second Five Year Plans; and





